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Date of order: 17.07.2019OA. 350/818/2019 
MA. 350/448/2019

:Hon’ble Ms, Bidisha Banerjee, Judicial Member 
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Present

Nand Lai Mishra
V$.

East Coast Railways
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. v.
: Mr. N. Chatterjee,, Counsel 

For the Respondents : Mr. C. Sinha, (Proxy Counsel)
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(Bidisha Banerjee) 

Member (J)
(Dr. Nandita Chatterjee) 

Member (A)
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